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4556. SHRI N. R. LASKAR: 
SHRI CHBNGALRAYA NAIDU: . 
SHIU DHANDAPANI: 

Will the Minister oflNDUSTlUAL DEVE-
LOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: 

(a) ~t er there is a proposal under con-
sideration of Government to set up a Central 
aaency for acquiriDa technical know-how; 

(b) if so, the main features thereof; and 

(c) whether the State GOYemments haw 
been consulted in this reprd? 

THE MINISTER OF INDUSTRIAL 
DEVEWPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): (r.) No, Sir. There Is no pro-
posal to set up an independent organisation 
in the country exc1uaiwly for the import of 
teclmal know-how. Ho_. with a view 
to avoiding repetitive Import of know-how 
and thereby reduce the outJIP oJ fureign 
exchange and encourage indill'Dou. research 
and development, ~t lIave been 
of the view that coordinated negotiations 
should be conducted with foreign parties 
in fields where a number of new vnits in the 
IIIlIDC field are proposed to be set up in the 
country at about the _ time. "l1Iia decision 
is beina applied in suitable cues. 

(b) and (e). Do not ariIo. 

c..nr..trou Gf Otrlan IIII:I"IIIW ItIrouRh 
llnillll Public Servlee Coaainlon 

4557. SH'RT IN'DItAJlT GUPTA: 
SHRT VIDYA DHAR BAJPAI: 
SHRI 1'. N. SOLANKT: 
SHRI CHANDRIKA PRASAD: 

Will the Mlnis&er or RAILWAYS be 
pleased 10 state: 

(a) whether it is a fact that a""roximately 
1,000 officers reeruited from 1956 onwards 
throucb the Union Public Serviee Commission 
have not yet been coDfirmed; 

(b) whether the laid reeruitment was done 
from the higher age-groups with the same 
qualifications Rnd seales as Class I officers; 
and 

(c) ir so, the reason why these so-c:alled 
"temporary" offieers who are working con-
tinuously for 12 to 14 years are  not being 
confirmed or even classified as Class I officers? 

THE MTNISTER OF RAILWAYS (SHRI 
NANDA): (a) 1068 officers were recruited 
during the period through the Union Public 
Service Commission as Temporary (unclaRSi-
fied) recruits. Out or this, 322 Temporary 
Assistant Officers have been permanently 
appointed in Class I uptill now on being 
selected by the Union Public Service Com-
mission. 

(b) Raemitment of Temprorary olleen 
was made to unclassified gazetted scrviee 
in the Scale which corresponded to the Class I 
Junior Scale. The normal condition! or re-
cruitment e~ relaxed in the case or recruit-
ment of Temporary Assistant Officers in that: 

(i) the upper age limit was fixed as 35 
~. ...... 2.5 ytllft ror rqular) 
d;rect recrvits; 

(il) persons with previous experience 
were allowed by the Union Public 
Service Commission a hl&her initial 
start thaD the minimum; 

(iii) they were not svbjected to any 
written test but were scleetci:l on the 
basis or interviews ollly. 

(c) Temporary offieers recruited on Ran-
ways are not Clus J ofIiceIs ad __ 
elili" fOl' coafirmatign till they are IUeUId 
for pcrmancot appoiatmcot by. (fie t1ni0l1 




